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.C. By A
D. Dy
: FOI‘ the HESF'OndentSo t e e o (.‘ . PV 5 s 000

. .
- ol mer ame gue e e

r ame eme R caw CTr Ezm STt 9 B W b ORT AT G M GG G e GRS BT N M ek s W R e RO

o T
_ NOTES OF THZ REFISTRE _ _ oDATE ' _ _ _ __ORDER _ _ o~
e ’ ' E H
! ",,,' v . . . !
' ’-n,y opplen s in tor@ -, :
g dorguon 130.1 . L
beronol B UE v e 30.1.01 List the matter on 6.2.2001.
PU{Y(HV T e "4-. }( . : ‘ & |
I\Y-u- e ! r '[ t(&\_('/ \«_9\_/» . H
for s O ) o i ' N~
| 1?0’!.:/ % %49?{j4l v emoer ' Vice-Chairman
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& : _ ,602001‘ List"on 13.2.,01 for Admissj.on.
A (A o - _
. TR ; Member : Vice=Chairman
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e im :
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,, 113.2.01 'Listjon 16.2.01 alongwith
R .:////f~raaﬁaaaa€13; Petition for Admission.
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: .16.2.91 . The issue raisedkreIEGES to one ~
. : more facet of Article of 16 of the
1 " s~ ===~ cConstitution of Indla.
According to the applicant they
were eligible for the posts a adver-
o tised pertaining to filling up the
T - ) vacancies of the junior Engineers
” ' Grade II as per Railway notice. The
applicants submitted their application
for Apprentice Jr.Engineer Grade III
as per the advertisement dated 13th
b—

November 1999. The applicants pleaded
that they were legitimately expecting

contd /-
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. 1642401 for the call letters for appearing in
' the written test that was to be held
én 7.1.2000. The applicants did not
receive any call any letters., They appre-
hended that they missed the opportunity ;
to appear in the examination for want of
communication of the written test, more
- 50 in view of the all India Postal
strike that took place in the month of
~>--December, 2000 disrupting the postal
service, The applicants pleaded in the
. application as under
“the off;ce of the Respondent No,.2
perhaps issued the call letters’
"during the said period of General
Strike and as a result many candi-
dates including the applicants did
not receive their call letters and

consequent could not sit in the
written test."

.
1 .
They are also contended that on account
of postal strike the other Railway
Recruitment Boards have postponed the
“date of written exanination/interview.
Mr.K.N,Choﬁdhury appearing for the
o applicant also submitted about the
requirement of wide publicity of the.
Employmert Notice in the matter of Public
employment to meet the mandate of the
s Equality Clause enshrined in the Con=\
' stituticn of India. Mr.B.K.Sharma lear-~
ned caoursel for the respondents submi-
tted that he was in a position to argue
the matter on merit since he has recei-
Y?q the necessary instruction from the
Respondent through Sri S.Sarma. learned
Advocate. As per the instructions
receive{apprehen51on raised in the app-
lications are gpeaad}ess baseless
sybmitted Mr.B .K.Sharma. According to
Mr.Sharma the applicant No.3 did not
apply for the post. The applications
of the other four applicants were duly
received and their applications could’
not be accepted and their applications
were rejected~;n the ground that those

contd/=
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appiicants did not fulfil the requirement
mentioned in the advertisements in the
Employment notices. Accordingly, their
applications were rejected. Mr.Choudhury,
however submitted that the applicants
fulfilled the requirements and referred
to para 4.4; of the pleadings. This C+A
is only confined to the issue of not post:
poning the éxamination due to Postal
Strike. The%action of the respondents
rejecting the candidatare of the four
applicants are not directly in issue in
this application apart from the disputed
nature of the complaint.

.~ On tonsideration of.all the aspécts
of-hllltheféspects«of]theimatter we are

' not incline@ to accept the Application
 and accordingly,the same is dismissed.

It would be open for the applicant to
assail the rejections of their applica=-

' tions as pe% law if they are so advised.

- cﬁm,,a

Member Vice=Chairman
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GRIGINAL AFPLICATION NO. ‘EBC? OF 206

BETWEEN

Mridul Ahmed, : _

son of late Suleman Ahmed, 4_ ()
Janapath Lane, F.0.8achivalaya, )
Hatigaon, Guwahati-78iB0&4. . -

\

s/0 K.F.Naidy, = %
Ouarter Neo.C-42, P.O.Duliajan,
District Dibrugarh,

Debasish Dey, x

s/0 Bri Munindra Chandra Dey,
Fresently residing at Maligaon,

‘New Colony, Fandu, Guwahati- 781011.

Ratul Deori,

/o 8ri BRiToy Kumar Deori ,
Mazor Deuri Gaon (Majuli),
District Jorhat.

‘ﬁmanul Hague Choudhury,

s/0 late A.A11, )
village & F.0, Kauiha, -
District Kamrup.
e BFFLTCANTS .,
~Veraus-

Union of India
represented by the Secretry,

Bovt of India, Ministry of Failways,
" New Delhi.

Railway Recruitment Board,
represented by its Chairman,
SGtation Road, Guwahati-781001 .
North East Frontier Railway, :
Head Office Maligaon, Guwahati~7816811,
reprasented by its Beneral Manager.
The Chief Fersonnel Officer,
N.F.Railway, Maligaon, /

s e

Guwahati ~781011.

&

-

e REGFONDENTS .

Comtd...ve. pr/
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. Led
cruitment  PBoard, Allshabad are annexed
Rereto  and marbked ss ANNEXURE-R/3
Ger oG,
L4,7 | That the applicants state that on  ac-
Ceount of the postal strike referred to alrmove,  many
1 the Railways Fecruitment Boards have postponed
' othe date of written examination/ interview. In this
connection it would be relevant to refer to notices
issued by the Railway Recruitment Roard, Bhubanes-
- ’ War and Aimer whereby the date o2f written evamina-
; .
: “tion has bheen postponsed.
N i
i
i v .
Copy of the aforesaid Emplovment News
-

:ﬁ‘nt’_

. ' ‘annther

B

Tteat. As

Cexamination centrss

Tinsukia/s

the

Jalpaigue

matier

one  Subrato Sen indicating the e

as

i

Mon \‘Au \ A\/\*—&‘"

Respondent No.2
i also

1f f

issued by the Railway Recruitment Board,

Bhubanepswar and Simer are annexed hereto

and marked as ANNEXURE- R/2 series.

.

That Righlight

the applicants beg to

serious - anomaly in holding the writhen

per the Employment Notice WNo.2/99 the

..... have besn nobified as Guwahati/s

Lumding/ Alipurduar. But the Office of

surreptiousiy has

an esamination

A centre,

fact admit has alsc besn lssusd

carc

tamination centre

Mew Jalpaiguri.
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' LB For that in any view of the matter the

I "
Cdmpugned action is legally noi sustainable and  the
{

! .

same is liable to be set aside and quashed.

- _ Details of remedies exhausted

+

— . The a plicants beg o state that they

have no other alternative remedy than to . approach
*

Cthis Hon'ble Tribunal by way of filing this applica-
. ’ '
Ction under the relevant provisions of law.

7. . Matler not previcusly filed or

before any other Court s

The applicants further heg o declare
that, they have not previously filed any applicaw
tion, writ petition, or suit before any :muﬁﬁ or
authority or any other Bench of the Hon‘ble Tribu-
nal Fegarding The gwievahme fdr which this applica«
“tion has been &ad@ nar they are pending before any
one of them. |

=i

"t ’ Felisf soudght for

On  the fact and circumstances, ~ the

applicants pray for the following reliefs

Contdess... p/-
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written examination held on @7.81.2001 in  respect

of Category No.Bé6 posts without leave »f this

¢

Hmn bleg Tribunal.

1@. Mpplication is filed through Advocates s

11. Farticulars of IF0O

ns

(i} I.F.0. o - Bf5 421928
{ii) Date of issue - R4 1. 2001

{(iii)Fayable at - Buwahati.

12, List of Annexures : A5 stated in Index,

Verification ....

Contd.eaaes 7=
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- siiTURoAy, NOVEMBER 13, 1999

< b
>
@ S '
[_maitwaynorice ) Anneeon 5».!’? e
RAILWAY RECRUITMENT BOARD O A
' STATION ROAD, GUWAHATI-781001 -

an8 Guwahatt . EMPLOYMENT NOTICE NO.' 299
E OF PUBLICATION :~ 1301999 . "'.“' o T
'E OF CLOSING 31124999 - ' : ‘

Apphcauons arc invited in prescribed forms in the proforma appl:caunn given below (1o be neatly typed
£ one side only in a standard size paper) for the followmg temporary posts, likely to be permanent, i the
theadt Frontier Railway. Apphcanons complete in all respects along with required enclosures should be

.10 the Assistant Secretary, Railway Recruitment Board, Slation Road, Guwahali-781001, Assam
srdinary post only, so as to reach the Board's office on or before 3l. 12.1999. The applications can also be
sped in the “Application Box™ kept in the RRB Office, Guwahati upto 16.00 hrs. of 31.12.1999. A special
xation of 15'days will be granied for the candidates of Andaman and Nicober Istand. )

<51
5.2

(%3

‘fccsm'myolhurfurlmxcgplBananfull’Ownlluolbc ccey

. fundahl,

ed, The ¢ feesisnotr
under any circumstances, An application not accomparicd by Bank DrafvIPO for the requisite amount
will be summarily réjectcd. The candidates should write his/her name, full address, Employment Notice
No. on the back side of the Bank DrafUspace provided in the IPQ. The padticulars of the Bank DRVIPO
should be indicated in the space provided in the prcscnbcd application format attached herewith,
ENCLOSURES TO THE APPLICATION -

The following cnclosures should be firmly stitched nlong with-the application form. If any of these are
not sent orsenl separately or subsequent to the rccclpl of the appllcnuon the application will be rejected.
The ciiclosures arc : ’

' Bank DralVIPO of the required aniount towards cxammanon fees/postal charges.

Three copies of recent pass-pont size photogeaphs, one pasted on the application in the space pmvndcd

" any two [irmly stitched with the application. The photographs should bear the signature of the candidate.-

{a) Altested true copies of Caste Ccmﬁcalc from compclcnl authoritics in the case of K/ST/OBC
candidates.

(b) For OBC, the caste certificaic should be in the pmfonna given in Annexure “A".

s

1.1 SC/%T/()HC c:ndud:lcs can apply apainst | Ui pusts but they will haw to’ ¢

wilth UR candi '.

i e uckomd as on 01.01 2000 “The upper age limit is rchxablc as under :
arhy $y years for SCIST candidites and by 3 years for OBC candidates. |
by By § years (ur llon.nﬁd\ dlsplaycd (:uldmmh )

»

et e e '

2,

kB

RO R AT ANCH PR RS A

Employ mhcm hon{cc No. Category No. and Name of the Post, against which the cand:dalc applics, must “;: f‘\::cztcﬂ ::: 22‘;’: z: dMO‘:\:"s‘:‘c‘;‘“?r;"c‘i:]':‘::cc:;‘:;':“:c: ‘}’:;S(“;::::“:'Cq::‘“:::““’“

~ritien on the top of the cover envelo . este . i

T ottt pwp T ,VA:\NCIF.S T e [5ox Traming [ Goveaiond 5.6 Atlested truc copy of No. Objection Centificate from lllc cmploycr‘ il already cmploycd

and Scale SCIST |OBC JUR ['Towl | (ym)| - [Period | Qualificatfons 6. [ORSCRYING EMILOYEES .

Amretntice Je B h"m — " l" li : ” - m u h. o - ——— Candidates serving in Govt. Quasi- -Adnin, Omchrgnmsanonandlnsmulcsshou|d apply through proper

. |((\\o.rix)$ & P 151 e C‘?\ 10' oth 11 Year ELP“;;‘:::‘;':"’! ‘-"lg‘i‘:““' channel or should apply dircetly to the RRB, Guwahdti with NO OBJECTION CERTIFICATE from

mrmd @ R, 5000 d 2N ) 'lns%ime B : + their cmployer to avoid delay. The last date for application, 10 reach this office will not be extended on

oM. g - ( - 3 q 20014 | 4k . oR account of any defay in transmitting the application by concemed office. No advance copy of application

3 ‘LCE or its cquivalent, . will be entertained. Applications reccived afler she closing ‘date/hours will not be accepted.

:FM“‘(CT sl«uon (B! -1 2 4 | 20.. | Both |iYear ] Degree in Electrical/ 7. Separate application is required to be sedt for each category. Contrary to this, if mom than one post is

m'_:‘:":‘:m;;f";"m RL . U“""]’““’m““mm““" - applicd for in one application, the same will be rcjcclcd .

1951V, Stigrnd @ j::::'v‘al:"ﬁ'"“""“' 8. INVALID APPLICATION

R, GS0W- P.AY, with . OR ‘The applications which suffer from the following dgﬁ«.mlcmhmgulnnucs will be summarily rejected.

DA dunng Training . M.Se. (Physics) with one (n)lncomplclclc.l|g|b|capplum|onsor applications made on newspapercuttings. (i) Unsigned application.
paper on Electronics/ . (iii) Without Bank DraflIlPO or Bank DraflIlPO for lcsser amount, (w) Without complete/proper

' o . . . © . |Modem Physics. losures. (v) U 1 of seil | copies or (vi) Appli i submmcd by the
g::::"‘(‘sls;::'l‘)’" S S B 3 ;‘2" Both | I'Year g::ﬁ:::‘l"“’c";l‘;)’ candidates who do not fulfil the efigibility criterin, . :

“] Rs. 6500/ - Rs 10500". BE ( . 8.(a) The centificates, Bank DrafvIPO, pholograph g!c received scpmlcly subsequent to (hc receipt o!
.::;T:q::;_de;w. ' - J . . the apy "’ ion will not be connected with the application'and such i p pplicati w:llbetejecwd.

S W unng summarily, . : . ¢
:’;”""’:ﬁ“ 1t Ensincen. s s - ; ] ] - 8.(b) Candid t ¢ duplicate apphi toi the same post will not be considéred evenif duch'
ey ety - 10 ;g Both ) 18 months | Diploma bowoec i a candidate gets sclected |nndvcmnlly hefshe witl not be offered appointment later on. A
Stipend Ruso}y; in . O years m"fc I'romE 9.- Free sccond class leway Pass as and whcn ‘admissible is given by the Board o the candndaus who

- seale Rs. 4500125, ' recognised Iastitute) belong to SC/ST o ty or who are bonafied displaced persons ifandwhen ihey are called for wriuen

- ] 4628 PM. duning o o ) : . examindtion. Al othéf candidate called for are o appear at their own ¢ost. '

. :m:mg!’:m\? Sceale | . - : . 10. The date and venue of the writien examination and interview will be fixed by the Boud and will be
A‘N\-::i“‘;:;m -t N R T T . m e in Civit intimated to the ctigible candidaies indue course, Request for poslponcmcnlo{ the mmum(lonhnumcw
Eagineet (PWay) . o animﬁ"g‘ ! and change of centre/venue will not be cntertained. A

1 Stipend @ R1. OSUN- . 11. CANVASSING IN ANY FORM WILL DISQUALIFY A- CANDIDATE,
P, . 12, The decision of the Board in all matters, relaiing to cligibility, acceptance or rejection of the lppl\cmot\
Apprentice Jr. Engincer | 9 | - | 12 32 53 ( 8) | Bo |1 Year | Diplomain Civil/Electricat _issuc of frce Railway Passes, penalty for false information, mode of stlection, conduct of eaamination,
_g', P’" “‘:;'R)') ey . /] - Mechanical Engincering speed, ‘practical test, interview, sclection alfotment of posts to selected carididates etc. will be final and;
PM. : i ’ binding on the candidates and no cnquu’y or correspondence will be entertainéd by the Bosnd in ﬂu§
Aﬂ"’v!'m‘nrc Dgsel . 6 8 9 u 47 | 18- | Mate. |39 Weeks | 8) Matriculation pnss or conncetion. ! ’ i

-] Asistanm Drwer - s 27 i B A 13, MODL OF SELECTION . ~
Stipend @ Ry, 5040/ ;::,?.;‘:,':‘;:;:L:J::'dm The sclection will be made on the bisis of wrilten examination, speed tesu/practical lcsl. intemcw cc.is
PM. with other allo. | i 1042 System per Railway Board's guidelines. Metely salisfying th educational qualifications and the age prescribed ;
;:’;"",:‘ ';ig:(;::l;& ; PLUS itself will not constiiute a right o be called for the writicn examination unless the candidat fulmlodm

ere s " ' b} IT1 qualification (1wo) conditions/reyuiréineats given in the Employment Notice.

' }r:ﬁ:v:?‘:r;)n:’nc:ny ofthe 1 14, The syllabus for the written ¢xamination will be generally in conformity with the educational umdmls
(1) Fitter (2) Tumer and technical qualifications prescribed for the various pdsts. The question will be of - objective nature oa
(3)Machinist(4) Etectrician - | = General Knowiedge, General English, Intetligence, Generat Arithmatics ond the relited subjects to the
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72 RAILWAY RECRUITMENT BOARD, ALLAHABAD

) & bRM“}s‘I’lnnéi'eB(llldlﬁg;Naﬁah'?uémfRodd.'Ailéhab’a'd-ZHOM; g
{17 “NOTICE FOR WRITTEN EXAMINATION .
.| | .~ Employment Notice No. 1/99 - Radioarapher, Pharmacist, Staft |
,s = o Nurse & CMA (Cat. 04, 05, 06 & 08 respectively) ~~ * B
Thewrinenexamina\ionagainstEmploymemNollceNo.1199.Category 1
No. 04 (Radlographer) and preliminary written examination for
Category Nos.OS(Pharmac‘st),os(StaﬁNurae)and 08 (CMA)fixed for
31.12.2000 has been postponed due to postal disruption and willnow
ke held on 27.01.2001 (Saturday) at 14,30 hrs at Lucknow, g
" Call letters already issued to eligible candidates for 31.12.2000 wil
remain valid for exam on 27.01.2001 at the same centres with nd change |
| lexcept that the exam will start at 14.30 hrs. instead'of 11.00 hrs.” ] 4
*] ! Callletters to the-eligibie candidates haye been despatched and those
candidates who do not receive their call letter should contact Rallway}
I Regpuitment Board Office, DRM Office Comptex, Nawab Yusuf Road, ‘
) Allaf‘\abad on 22.61.20001, 23.01.2001 & 25.01.2001 between 10.00}
| hrs to 17.00 hrs Instead of 26.12.2000 to 29.12.2000 as notitied through )
newspapers on 08.12.2000, along with one identical black- and white ‘
&l %wtpgraph as pasieq on application torm for issue of duplicate call letter.
i »[ﬁplicate call letters will be Issued to only those candidates whosd } v
S"rrhmeisavailableimhelislofeligiblacandida(es.Theexaminalioncentres_ =
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"+ Employment News 30 December 2000 -- 5 January 2001

/BHUBANESWAR
‘Xaﬁpi;gqab A:Rehtal Colo

Rdraseknarpur, Bhubaneswa

IMPORTANT NOTICE ., ' 47,

1. Extenslon of closing date ;. T

. In view of the Postal Strike, the closing date of Employment

5% Notice No. 2/2000 dtd. 25.11.2000 is hereby extended from
03.01.2001 t018.01.2001, Other things remain unchgpged,

_2. Examlnations schedule ”ﬂ“:‘."‘ teeiE )

The written examinations \or‘diﬁerem‘cate
_held as per the following schedule.””

TR

gories of post will be

postal delay he/she may collect dupli

' .{y Sl. EN... Cat. Post Date of Written Time *
“) No. No. No. Examination By
ot . 1/99 10 " Radiographer 14.01.2001 . 11.00 to
ST ' . 13.00 hrs. .
g2, 12000 2 Tr. Jr. Engineer 14.01.2001 11.00to
e Gr.ll (Elect.) ¢« 13.00 hrs.
Calllatters have been issued 10 the eligible candidates accordingly.
if any eligible candidate does not receive his/her call letter due-to

cate-call letter in person from

- ARB Office between 10.00 hrs. to 15.00 hrs. from 11.01.2001 to | o
: 43.01.2000n¢ ¢ - e ST b
- Date 20.12.2000.8" o CHAIRMAN | =
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Recreultment Board
Ajrner ' .
Sacond part of written examination *
. of category no. 2 'Designation : Prap..
Assistant ~ Station Master under‘
employment notice ' no. 1/00
schedyled”on 7‘” “January, 2004, is -
uoctpohem le fo "strike of Postat ¢
Employees It1s expected to be held
on 28" Jarauafy, 2001 at 10,00 AM.
_ " . Chalrman -
; o Rallway Recrunmentaearﬂ
NPT Ajmer
; “'f"i 7 EN3%9/94
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84 0027
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Ord,. 27.9.2000

Selection of VCRC for the Session
20002001,

Sl‘-—7OBC-3 )

Saikat RBho mick
suresh Kr.

Sounen Roy

adarsh Rjay

BMari ¢ankar Prasad.
Anjhi Sahu

Anish Koo

smritd Kr.,
Rajashrae Sarxma

nrolnd dang .

Vijay Kr.

Manieh Kr..
sunhasls Sinha
Bnanveor KI.
Mousuini vutta
un Mun Basak
Maumita ROY
Dayanand K.
ndarsh hasjay
Baishakhli bas
Amar Kr.
sitesh rasad.
tanoj ol

ruldeep Goyo0l
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